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A ,  No - 1 k32-/&g C) 

Date 

2, .X.1986 

Orders of Tribunal 

	 4 
The applicant is aggricl,ed by the order (nnexure 'U' to the 

application) whereby the waseverted to her substantive post of 
Telegraphist from the cadre f Telegraph Masterto which she was 

promoted under 2/3rd quota fr the year 1980 in and by order dt. 

9.10,1980 passed by the 1st iespondent. 

2. Shri Ravivarma Kumar 
that the order of reversion 

trary, to which Shri M.S. Pa 

respondents, submitted that 

dered along with others qual 

mental Promotion Committee ( PC), but she was found unfit. 

counsel for the applicant, submittc-c 

assed against the applicant is arbi—

mrajaiah, learned counsel for the _ 

he name of the applicant was consi—

fled for promotion by the Depart. 

We have perused the relevant documents filed as annexure5 

to the application and also he proceedings of the DPC placed 

before us by Shri Padmarajai h. Ve find that the case of the 

applicant was duly considere by the DPC and in view thereof, it 

is not open to us to sit in udgnient over the selection thade by 

the DPC. 

Shri Ravjvarma Kumaririvites our attention to the last 

paragraph of the order of re4ersion dated 2.11.19e1, in which it 

is stated: 	I 

"The official should not, be promoted to thadre of 

Telegraph Masters even in short—time or leave 

vacancies as a local a rangernent." 

While we consider that this should not have found a place in the 

order of reversion, the matt r is now of academic interest, in 

view of the fact that the ap licant has since been promoted on 

14.2.1984 as Telegraph Mastex. 

The application is 

as to costs. 	Cl U 
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isposed of as stated above; no order 
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KRIS HNA RAD) 	(L . H. A. REGÔ) 
R (J) 	 MEMBER(A) 

.1986 	 2..X.1986. 


